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CIRCUIT SITTING AT NAGPUR
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Tr,299/87

1. S.C.Datta

2, V.5.,Gaekuad

3. D.,M,Gomzshe

4, 3,T.Mudaliar
» 5. U.G.Ambade

A1l B-Grade Drivers

Central Railway,

Nagpur Division, :

Nagpur. .. Applicants
vSs,.

1. Union of India

2. General Manager
< Central Rgilway, ,
' Bombay V.T.
3. Divisional Railw.y Manager,
Central Railway,
Nagpur,
L, N.,D.Kate
5. D.S,Vaidya
6. S5.L.Ahmed

A1l B-Grade Drivers .. Respondents

Coram: Hon'ble Member(/ )Shri P,S,“haudhuri
Hon 'ble Member(J)Shri D.K,Agrawal

ORAL JUDGMENT s
jPer P.S.Chaudhuri,Vember(A) § Date: 21-6-1990

when this case is called on for
hearing Mr.D.N.Dadilwar,Law Assistant in the

n

7 . 3
respondents Nagpur office appears but the

lag
applicants do not appear either in person or
through éounsel. In their written statement dated
2§-12~1983 the respondents nave not accepted any
|

1 . , s 31 - .
of the applicants prayers either in whole or in

part.
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2e We accordingly @ixxigx order
that this Tr.application be dismissed for

default in terms of Rule 15 of the C.A.T.

(Procedure)Rules,1987.
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(D K.AGRAWAL) (P.S CHAUD@U?I)
Member(J) mber(A)



